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(2) Expeditious disposal and sym-
pathetic consideration of applications 
from Estates for clearfelling areas for 
expansion of plantations; and 

(3) Reconsideration of the need for 
Madras Private Forests (Assumption of 
Management) Act, 1961, denoti-fication 
of reserve lands of plantations, and 
exemption of plantations from the 
purview of the Act. 

The reaction of the Government   of Tamil 
Nadu is as indicated below : 

(1) Tamil Nadu Government have 
already decided that all developed areas 
under tea and coffee in areas notified 
under the Madras Hill Stations 
(Preservation of Trees) Act, 1955, should 
be exempted from the purview of the Act 
to enable cutting of trees without 
permission of Collector. Necessary 
notification is being published. 

(2) Applications are being disposed of 
quickly. The question of amending the 
above Act to empower District Forest 
Officer with powers of Government under 
Section 3(1-A) of the Act is for the State 
Government to consider. 

(3) Request for general exemption 
from all Acts is not possible. Tamil Nadu 
Government have decided that all notified 
areas, which have been subsequently 
developed with plantation crops, may be 
excluded from the purview of the Act. 
Even in respect of undeveloped areas, Col-
lector of Nilgiris has been requested to 
consider the exclusion of such areas on 
merits. 

12 NOON 

CALLING      ATTENTION      TO      
AMATTER    OF    URGENT     

PUBLICIMPORTANCE 

REPORTED EXPLOSION OF A LIVE BOMB AT 
TAPESHWARI IN BHUJ-KUTCH 

DR.   B.  N.    ANTANI.   (Gujarat) :   I 
Madam, I  rise to call the attention of 
the  Minister  of  Home  Affairs  to   the 
reported   explosion   recently of   a   live 
bomb at Tapeshwari in Bhuj-Kutch, re- , 
suiting in the death of five school chil 
dren,   and the recovery  of four more | 
live   bombs   there    and    another   with  i 
Pakistani   marks   in   Madhapur  Village 
(Kutch). I 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
S. RAMASWAMY) : Madam, the 
Government of Gujarat have intimated that a 
bomb explosion occurred at 1415 hrs. on 2nd 
August 1969 near Tapeshwari temple, 5 miles 
south of Bhuj in Gujarat where a party of 
pupils and teachers of the Madhapur Primary 
School had gone on a picnic. As a result of the 
explosion, 5 boys aged about 13 to 14 years 
died. 

The source and nature of the bomb which 
exploded are being ascertained by the State 
Government. It is further reported that no 
more live bombs have been found near that 
place since that date. Military and border 
security authorities have been requested by 
the State Government to comb the area for 
any unexpected bombs. 

DR. B. N. ANTANI : This incident 
occurred on the 2nd August. The news was 
broadcast on the same evening. I raised it in 
the House on the 8th August and the Ministry 
was directed to collect the facts and make a 
statement. It is 22nd August today. May I 
know the reason for such a long delay in 
collecting this information and making" a state-
ment ? Madam Deputy Chairman, this is not 
the case of a mere accident howsoever tragic 
and sad it is this is a very material question of 
border security and infiltration of Pakistanis 
from India Bridge after the acceptance of this 
nefarious and sacrilegious Award and dem-
arcation. Madam, a particular aspect of this 
incident is that all these live bombs are found 
near military garrisons stationed in Madhapur 
in Kutch. It will be remembered that the tragic 
death of Chief Minister of Gujarat was due to 
this sort of espionage of the Radar at Badin a 
few miles from this Rann which has been 
demarcated. I want the Minister to tell me 
what is the position of border security force 
there? What is the vigilance "there? Is India 
Bridge safe? All these questions arise and I 
want clarification and information on them. 
The Home Minister may come out and say that 
everything is O. K. and in order. This, Madam 
Deputy Chairman, I declare on behalf of the 
poor suffering people of Kutch. will be mere 
complacency and we demand some sort of an 
assurance that there will be eternal vigi-lanc on 
the border after we have been deprived of 
Kanjarkot and Chhad Bet. 
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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : As far as 
delay In answering this is concerned, I do not 
think there has been any delay. As soon as the 
call-attention had been admitted we have come 
forward before the House to give whatever 
information that we have. And information in 
such matters has to be collected from the State 
Government sources. It is natural that in a 
place which has seen military operations here 
and there there might be certain war 
ammunitions although attempts have been 
made to clear the area of these things so that no 
tragic happenings take place. 

As far as the qutstion of safeguarding the 
area is concerned, we have taken all due 
precautions and border security force in proper 
strength has been deployed so that there is no 
danger to that area. I would assure the hon. 
Member that he should not have any undue 
anxiety about this matter although his anxiety 
can be understood. We have taken all 
precautions that are necessary to safeguard the 
security of that area. 

DR. B. N. ANTANI : I am grateful to the 
hon. Minister for giving this assurance. I am 
not so timid but I say we have facts before us. I 
would draw his attention to another event. Six 
Pakistanis who were in our custody went away 
in India's motor launch from that border and 
that has not been detected. What sort of security 
is being exercised there ? Such incidents 
happen every day and I suspect there is collu-
sion somewhere. I warn the Home Ministry to 
beware. This collusion is among the machinery 
stationed there and in the name of checking 
smuggling all these things happen there which 
are in violation of military precautions. 

SHRI VIDYA CHARAN SHUKLA : 
We would take due note of this. 

SHRI    DAHYABHAI    V.    PATEL 
(Gujarat) : Will the hon. Minister tell us 
whether the Government has taken due note of 
the incidents to which my friend, Dr. Antani, 
who just preceded me, drew the attention of the 
Government ? Does he realise that the people 
of Gujarat particularly of Kutch feel that the' 
Government is utterly complacent about this ? 
Has the Government any counter espionage 
machinery ?    Is the Government looking into 

the question of infiltration by Pakistan and 
are you tracing any of them ? You don't seem 
to have succeeded in tracing any of them; 
that being so, what is the use of your 
assurances in this House which i-.re given one 
after another ? 

SHRI VIDYA CHARAN SHUKLA : We 
have got all arrangements there to look into 
these matters but I do not think it would be 
proper for me to disclose the details of the 
arrangements that we have made in this 
regard. 

SHRI DAHYABHAI V. PATEL :   I 
am not asking for details or secrets of the 
arrangements, if they have any. I would like 
to know if they have arrested one at least 
because that would show that you  are active  
and vigilant. 

SHRI VIDYA CHARAN SHUKLA : If 
the hon. Member wants the number of 
people arrested for espionage and other 
activities there, if he tables a separate 
question I shall collect the information. 
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DR. B. N. ANTANI: Madam, from the 
statement I have heard it said that no other live 
bomb was found. I again repeat and I have this 
information from two gentlemen, who have 
come from Bhuj today and they are in gallery, 
that six live bombs were found and given to 
the military. So, I would request the hon. 
Minister to verify the information that he has 
got. This is not a minor question. My anxiety 
is based on the fact that we have had two 
invasions from Pakistan and we were not a little 
ashamed that the Ministry did not know where   
Chhad Bet   was   situated.    This, 
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was given away against our wishes and, 
therefore, our security from India Bridge is not 
complete. We had leakage from the radar at 
Tapeshwari and the news was flashed from 
Badin and thus we lost our Chief Minister, 
Balwantrai Mehta. 

SHRI VIDYA CHARAN SHUKLA : The 
hon. Member wants us to look into the matter 
further. We will definitely look into the matter 
that he has raised here. 

SHRI    DAHYABHAI   V.   PATEL: 
Madam, this is evasive. We should not take 
one month to find out the markings. The 
markings are in a fixed place and they could 
be very easily found out. It is one month now 
and the Minister says : Why not immediately? 

SHRI VIDYA CHARAN SHUKLA : If the 
markings were clear, we would have 
immediately indicated it. The-markings were 
not clear and, therefore, 
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[Shri Vidya Charan Shukla] 
detailed investigations—chemical and many 
other investigations that are necessary have to 
be made to determine the source of the bomb 
or the source of the ammunition. 

SHRI    DAHYABHAI   V.   PATEL : 
The answers are not convincing at all. 

 

REFERENCE TO   STRIKE   IN   
TEAPLANTATIONS   AND IN   

JUTEINDUSTRY 

SHRI NIREN GHOSH (West Bengal) : 
Madam, I would like to draw the attention of 
the Government to the fact that unless the 
strike in the tea plantation area in West 
Bengal is settled within a week, the entire 
crop will 

be lost. It seems the Government of India is 
taking an attitude of wait and see. I think that 
would not be helpful in this case. Further, as 
regards jute also, in the Raigarh Jute Mill the 
strike is continuing in violation of the agree-
ment reached by that Mill that they would 
implement whatever agreement was finally 
arrived at. Still they are not doing it. I 
understand the Government is making some 
effort. As regards the Budlies some 30,000 
Budlies have been laid off. They are making 
some efforts, I was told but it should not be 
delayed, because an explosive situation in the 
jute industry may again arise. 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI JAISUKH-LAL 
HATHI) : Madam, so far as jute is concerned, 
I got in touch with the Chairman of UMA. He 
had written to me and I have replied to him. 1 
also got in touch with Mr. Goenka and I told 
him that the complaint is that it is being 
violated. He said that he would see that it 
would not be done. I rang up the West Bengal 
Minister also and spoke to him about it. As 
regards the other mill in Madhya Pradesh, they 
were not a party to the agreement, but I told 
the Madhya Pradesh Labour Minister that he 
should call them. 

SHRI      NIREN      GHOSH :      The 
management agreed that they will abide by 
the agreement. 

SHRI    JAISUKHLAL   HATHI :    I 
have spoken to him and he is looking into the 
matter. 

So far as tea is concerned, today I have 
been in touch and have spoken to the Labour 
Minister of West Bengal. I spoke to him this 
morning. He said he is negotiating. I asked 
him whether he thinks I should come. He said, 
not for some time yet, he would try himself. 
The other two leaders. Shri Ja t in  
Chakravarty and Shri Kali Mukherjee. were to 
go to Darjeeling, but their plane could not land 
and so they could not go. 

SHRI A. P. CHATTERJEE (West Bengal) 
: Mr. Monoranjan Roy, one of the leaders, is 
here, he may be heard. 

SHRI JAISUKHLAL HATHI : Shri Jatin 
Chakravarty has told me that both of them 
will be coming here on the 25th. In the 
meantime they are discussing there. They will 
go today. After their return they will come 
back here and we shall discuss. 


